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CENTRAL ADMINISTVRATIVE TRIBIIIAL

PRLUCIPAL BETICH
MEW DELHT

o4 1919/99
with

oA 1920/99

oA 1972/99

//aﬂ 1973/99

New Delhi this the 16th day of February, 2000

oA 1919/99

Sh.Rajesh 3/0 Sh.,Sohan Lal

R/0 Qr.No.337,

L,5,I.Colony,ESI Hospital Complex
Basai Darapur, Delhi-15

(By Advocate Shri v,p,Trikha )

versus

l . Director General, Employees State
Insurance Corporation,Kotla Road,
New Delhi-=2

2.,Director, Medical, Employees State
Insurance Corporation, ESI Hospital
Complex, Basai Darapur, Ring Road,

3.Medical Supdt.Enmployees State Insurance
Corporation, ESI Hospital Complex,
Basai Darapur, Ring Road, Nelhi-15

(By Advocate Shri G,R,Nayyar )

oA 1920/99

Sh.Ram Kishan S/ $h.Chandgi Ram
R/0 D-337,Shakurpur, Delhi-34
(J.J.Colony )

(By Advocate Sh., V.p.Trikha )

Vaersus

1. Director General, Employees State
Insurance Corporation, Kotla Road,
New Delhi-2

2, Director, Medical, Employees State
Insurance Corporation, ESI Hospital
Complex, Basai Darapur, Ring Road,
Delhi-15

3. Medical Supdt.Employees State Insurance
Corporation, ESI Hospital Complex, Basai
Darapur, Ring Road, Delhi-15

(BY Advocate Shri G.R., Nayyar )
0A_1972/99

Sh.Shiv Lal 3/0 Sh.Hardwari Lal
R/0 121G Railway Colony,Loco Shed,
Kishan Ganj, Delhi,

(By Advocate Sh.v,.p.Trikha )

Versus

A

Applicant

Resnondents

Appolicant

Respondents

Applicant
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1, Director General, Employees State
Insurance Corporation, Kotla Road,
New Delhi-2 , i

2, Diractor, Medical, Employeess State

Insurance Corporation, ESI Hospital
Hogplital Basai Darapur, Ring Road,

3, Mecdical Supdt.State Insurance Corporation
ESI Hospital Complex, Basei Darapur,

Ring Road, Delhi.l5 ... Respondents

(By Advocate Shri G,R. Nayyar )

0A 1973/99

Sh.Suresh S/0 Sh.Balwan,
R/0 C-2/72,Sultan Puri,
Delhi, .+. Applicant

(By Advocate Shri V.p.Trikha )

Versus

l1,Director Gensral, Employees State Insurance
Corporation, Kotla Road, WNew Delhi-2

2,Director, Medical, Employees State
Insurance Corporation, E3I Hospital
Complex, Basai Darapur, Ring Road,
Delhi-15 -

3.Medical Supdt.Employees State Insurance
Corporation, ESI Hospital Complex, .
Basai Darapur, Ring Road, Delhi-15
... Respondents

(By Advocate 5h, -G.R, Nayyar )

O R DE R (OkAL)

(Hon'ble Smt.lLakshmi Swaminathan, Member (J)

Both tge learngd counsel submit that the issues énd tacts
raised in the aforesaid -four OAs are similar; Accordingly, these
OAs are being disposed of by a common order,
2. Learned counsel for the applicants as well as for the respon-
dents submit that the aforesaid [our QAs ars on 211 fHurs with the

order in Kamal Vs.DG,E5IC & 0rs (DA 1685/99 with connected six cases)

which were disposed of by Tribunal's order dated 18.1.2000.

3. In the above facts and circumstances of the c2se, these three
0As, namely, (0A 1920/99,0A 1972/99 and 0A 1973/99) are disposed of in
tems of the aforesaid order dated 18,1,2000 and the applicants shall

be entitled to similar benefits. No order as to costs,

et a copy of this crder he placed in 0A 1920/99,0a 1972/99 ani
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vomt,Lakshmi Swaminathon)
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